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Shri Jawaharlal Nehru: We do not 
have the exact details about the con-
versation. It is quite possible that 
he might have said something like 
that. 

Shri Hem Barua: It seems that this 
Bihari Lal is not of a regular goonda 
type. Is it II fact that he was en-
gaged in transmitting certain. confi-
dential matters to the Chinese? That 
is the impression one gets for he used 
the words "you are unfriendly to 
China" and that sort of thing. 

Shrl Jawaharlal Nehru: That is a 
matter in which certai!lly a full in-
quiry should be made. The hon. 
Member may remPrnber what I have 
said. He was not in our Embassy; 
he was in our Consulate in Sourabaya 
and the Consulate work normally 
does not consist of much confidential 
matter. Anyhow, that matter should 
be enquired into. 

12.19 hrs. 

PRESIDENT'S ASSENT TO BILLS 

Secretary: Sir, I lay on the Table 
following two Bills passed by the 
Houses of Parliament during the cur-
rent Session and assented to by the 
President since a report was last 
made to the House on the 8th Nov-
ember, 1962: 

(1) The Appropriation (Railways) 
No. 5 Bill, 1962. 

(2) The Appropriation (No.6) 
Bill, 1962. 


